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(b) Government has addressed the 

Government of the Republic of South Africa 
inviting them to enter into negotiations on the 
general question of "Treatment of people of 
Indian and Indo-Pakistan origin in South 
Africa" in accordance with the resolution pas-
sed by the General Assembly of the United 
Nations on the 13th April, 1961. The South 
African Government has so far not complied 
with the request. Meanwhile, Government of 
India has asked for the inscription of the item 
on the Agenda of the forth-coating session of 
the General Assembly. 

 

t [NON-HINDI   KNOWING   OFFICERS 
304. SHRIMATI SHANTI DEVI: Will the 

Minister of PLANNING be pleased to state: 

(a) the number of class I, class II and 
class III officers separately in the Planning 
Commission on the 30th June, 1961, who did 
not know Hindi; and 

(b) whether the Planning Commission 
has prepared a roster for teaching Hindi to 
them and if so, by what time teaching work is 
likely to be completed  according to that 
roster?] 

 
•(•[THE DEPUTY MINISTER or 

PLANNING (SHRI S. N. MISHRA): (a) The 
required information in so far as Planning 
Commission, Programme Evaluation 
Organisation and Committee on Plan Projects 
are concerned, is as given below: 

Class  I .          . 59 

Class II . 184 

Class III 209 

The above information excludes persons aged 
45 years and above on 1st January, 1961 and 
those whose mother tongue is Hindi as they 
are not required to be included in the rosters 
for purposes of learning Hindi. 

(b) Yes. The work of teaching Hindi to the 
above employees is likely to be completed by 
the scheduled date—31st March, 1964 laid 
down by the Ministry of Home Affairs.] 

f[ ]   English  translation. 


